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Inauguration of Madras Rellner, 

878$. SHIt! SITARAM KESRI ; WLlI 
the Minister of PETROLEUM AND 
CHEMICALs be pleased to state: 

(a) whether Government have approa-
ched the Shah of I ran to visit India tor 
the illaulluration of the Madras Refinery; 

(b) whether the Shah hlS accepted the 
invitation and if so when the Refinery is 
likely to be inaugurated: aad 

(c) whether other foreign dignitaries 
have 111111 been inVited for the same and if 
so, the names thereof? 

THE MINISTER OF STATE TN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRl RAGURAMAIt\.H): (a) 
No. Sir. 

(~) an~ (~). q~ nllt a~i$". 

eo ....... sorr Deposit Scheme 

8786. SURI SITARAM KESRI: Will 
the MiDister of FiNANCE be pleased to 
state: 

(a) the total amount collected 'by 
Government ullder the Compulsory Deposit 
Scheme; 

(b) the interest which Government 
would have to pay to the depositors on the 
lame; and 

(e) whether Government propose to 
live any incentive to such depositors who 
would like to invest their deposits in 
Government bonds or other form of 
Government savin!:s ? 

THE DEPUTY PRIME MINISTER 
AND MINIStER 61" FINANCE (SHRI 
MORARlI DESAI): (a) 'the amount 
\:ollected 111 1963-64 an:! 1964·65 was 
Rs. 39.5 crores. HoWever, cons~quent on 
repayments in the case of Employees' 
scheme and other premature repayments 
the amount Outstanding at tbe end of last 
year was nearly Rs. 30 crotei. 

(h) Simple interest at the rate of 4% 
per <lnnum is payable on deposits rettllinlng 
with Government. . 

(e) No such propo,ali. at present 
IInder considoration of Government. 

Innllh .... t of Unit Trust FundI 

8787. SHRI SITARAM KESRI : Will 
tbeMinister of FINANCB be pleased to 
state the manner in which the funds of the 
Unit Trust of India aro utilised and the 
agencies or firms that have heen recei¥ing 
or have received loans from the Unit Trust 
of India or the firms and agencies in which 
the funds of the Onit Trust of India are 
invested? 

tHE DEPtITY PRIME MINISTER 
AND MINISTER OF FINANcE (SHRI 
MORARJI DIlSAI): The Unit Trust has 
no po,,"er to grant loahs to industrial 
conceros. It is authorised under its. regu-
lations to - invest, ia anyone individual 
company. upto a ceiling of 5 per cent of 
thetota1 inve,tible funds of the Trust or 
10 per cent of the securities issued and 
outstanding of the company concerned, 
wbichever is lower, though exception has 
been mad~ iii !Ilo case or II~HIIQrt.a,q 




